
Central Administrative Tribunal 
Jaipur Bench, Jaipur 

 
C.P. No. 44/2020 

O.A. No. 379/2019 
 

Date of decision: 23.09.2020  
 

Hon’ble Mr. Dinesh Sharma, Member (A) 
Hon’ble Smt. Hina P. Shah, Member (J) 

 
1. Shashank Jain S/o Shri Kushal Chand Jain, aged about 

32 years, R/o 50-A, Saraswati Nagar, Behind Hotel 
Lalit, Jaipur, working as Income Tax Inspector in the 
office of ITO Ward-2(2), Ajmer at the time of filing 
Original Application. (Presently working as Income Tax 
Inspector in the O/o Pr. Chief Commissioner of Income-
tax, Rajasthan, Jaipur). M-8559873730.  Group-C 
Service.       

 
2. Kishore Kumar Udhwani S/o Late Shri Pradeep Kumar 

Udhwani, aged about 31 years, R/o Flat-501, Forest 
view Residency, Model Town, Jaipur, working as 
Income Tax Inspector in the office of ITO Ward-2(3), 
Ajmer at the time of filing Original Application. 
(Presently working as Income Tax Inspector in the O/o 
Pr. Chief Commissioner of Income-tax, Rajasthan, 
Jaipur). M-8005512010.  Group-C Service.    

 
3. Rohit Kumar Sharma S/o Shri Shiv Kumar Sharma, age 

29 years, R/o 178, Income Tax Colony, Calgary Road, 
Malviya Nagar, Jaipur, working as Income Tax 
Inspector O/o DCIT(HQ.) Pr. CCIT, Jaipur at the time of 
filing Original Application. (Presently working as Income 
Tax Inspector in the O/o Income Tax Officer (DDO), 
Bikaner). Mobile No.-9530400232.  Group-C Service. 

 
4. Mukesh Kumar Bansal S/o Shri Niranjan Lal Agarwal, 

age 35 years, R/o 115, Janta Colony, Ajitgarh, Sikar, 
working as Income Tax Inspector O/o CCIT, Udaipur at 
the time of filing Original Application. (Presently 
working as Income Tax Inspector in the O/o Chief 
Commissioner of Income-tax, Udaipur). M-
9530400195.  Group-C  Service.      
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5. Chandan Kumar S/o Shri Aniruddh Prasad, age 29 
years, R/o 177/II, Income Tax Colony, Malviya Nagar, 
Jaipur, working as Income Tax Inspector O/o ITO, 
(T&J), Pr. CIT-1,, Jaipur at the time of filing Original 
Application. (Presently working as Income Tax 
Inspector in the O/o Joint Commissioner of Income Tax, 
Range-2, Jodhpur). M-9530401240.  Group-C Service. 

 
6. Jagdish Prasad Manaria S/o Shri Kalu Ram Manaria, 

age 43 years, R/o Village Post Chirwa, Udaipur, working 
as Income Tax Inspector O/o ITO, Rajjsamand at the 
time of filing Original Application. (Presently working as 
Income Tax Inspector in the O/o Income Tax Officer, 
Dungerpur). M-9530401372.  Group-C Service. 

 
7. Kamlesh Kumar Sharma S/o Shri Ram Narayan 

Sharma, age 38 years, R/o 43/3, Parasram Nagar, 
Dher Ke Balaji, Sikar Road, Jaipur, working as Income 
Tax Inspector O/o ITO Ward 2(1), Ajmer at the time of 
filing Original Application. (Presently working as Income 
Tax Inspector in the O/o Pr. Chief Commissioner of 
Income Tax, Rajasthan, Jaipur). M-9530401329.  
Group-C Service. 

 
8. Dinesh Kumar S/o Shri Mohan Lal, age 33 years, R/o 

60/116, Heera Path, Mansarover, Jaipur, working as 
Income Tax Inspector O/o JCIT, Range Sikar at the 
time of filing Original Application. (Presently working as 
Income Tax Inspector in the O/o Income Tax Officer 
(Tech.), Chief Commissioner of Income-tax, Jodhpur). 
M-9530401804.  Group-C Service. 

 
9. Ashvini Motwani S/o Late Shri Mool Chand, age 29 

years, R/o House No.2603A, Jaat Ke Kuwe Ka Rasta, 4th 
Cross, Chandpole Bazar, Jaipur, working as Income Tax 
Inspector O/o ACIT, Circle-2, Ajmer at the time of filing 
Original Application. (Presently working as Income Tax 
Inspector in the O/o Joint Commissioner of Income Tax, 
Range-3, Jodhpur). M-9530401811.  Group-C Service. 

 
10. Devendra Singh S/o Shri Anand Singh, age 31 years, 

R/o House No.30, Ram Nagar, Bhatiyo Ka Jav, Bodiwala 
Bera, Mata Ka Than, Magra Punjala, Jodhpur, working 
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as Income Tax Inspector O/o ACIT, Circle Pali at the 
time of filing Original Application. (Presently working as 
Income Tax Inspector in the O/o Income Tax Officer, 
Phalodi). M-9530401844.  Group-C Service. 

    
…Petitioners 

(By Advocate: Shri Shobhit Tiwary) 
 

Versus 
 

1. Dr. Ajay Bhushan Prasad Pandey, Secretary, Union of 
India Ministry of Finance, Department of Revenue, 
Government of India, North Block, New Delhi-110 001. 

 
2. Mr. Pramod Chandra Mody, Chairman, Central Board of 

Direct Taxes, Shri P.C.Modi, North Block, New Delhi-
110 001. 

  
3. Ms. Neena Nigam, Principal Chief Commissioner of 

Income Tax, Rajasthan Region, NCR Building, Bhagwan 
Das Road, Statue Circle, Jaipur-302 006. 

 
4. Dr.C.Chandramouli, Secretary, Department of 

Personnel and Training, Ministry of Personnel, Public 
Grievances and Pensions, North Block, New Delhi-110 
001. 

         …Respondents 
 
(By Advocate: Shri Gaurav Jain for respondent No.3) 

 
ORDER (ORAL) 

Per: Dinesh Sharma, Member (A) 

Heard. 

2. On perusal of office order No.NGO-3 of 2020 dated 

27.08.2020 annexed with the reply filed by Respondent 

No.3, we find that the order dated 29.05.2020 passed by 

this Tribunal in OA No.379/2019 has been complied with. 
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Hence, the Contempt Petition is dismissed.  Notices issued to 

the respondents are discharged. 

 

 

(Hina P. Shah)               (Dinesh Sharma) 
   Member (J)                                        Member (A) 

/kdr/ 


